D
| TEM NO 4 COURT NO. 6 SECTI ON | VA

SUPREME COURT OF I NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).1056/2008

(From the judgenent and order dated 27/06/ 2007 in MA No. 1760/ 2004
of The H GH COURT OF M P AT | NDORE)

RADHA KRI SHNA & ANR. Petitioner(s)
VERSUS
GOKUL & ORS. Respondent (s)

(Wth office report)
(For final disposal)

Date: 23/02/2012 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE G S. S| NGHVI
HON BLE MR JUSTI CE SUDHANSU JYOTI MJUKHOPADHAYA

For Petitioner(s)
M. Dharam Bir Raj Vohra, Adv.

For Respondent (s) M. A K De, Adv.

M . K. L. Nandwani , Adv.

M. Debasis M sra, Adv.

M.R C.Mshra, Adv.

Dr. Meera Agarwal, A O R (Not Present)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st on 10.04. 2012.

(Satish K Yadav) (Phool an Wati Arora)
Court Master Court Master



